GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

RAJYA SABHA
UNSTARRED QUESTION NO. 1367
ANSWERED ON 30TH JULY, 2018

CONSTRUCTION OF RANCHI-TATA FOUR LANE ROAD

1367. SHRI HARIVANSH:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 
state:

(a)	whether it is a fact that the Ranchi-Tata four lane road is under construction for many years; 
(b)	if so, by when would it be completed; and
(c)	if so, the details thereof?	

ANSWER

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

(SHRI MANSUKH L. MANDAVIYA)

(a)	The work for 4-laning of Ranchi-Rangoan-Jamshedpur stretch was awarded on BOT Annuity mode in April, 2011 and the construction started in December, 2012 with construction period of 30 months.

[bookmark: _GoBack](b) & (c)	The work could not be completed within scheduled time due to delay in land acquisition, forest clearance and poor performance/slow progress of the Concessionaire on account of financial crunch. Cure period notice has been issued to the Concessionaire. Further, the progress of work is being also monitored by Hon’ble High Court of Jharkhand at Ranchi. It has been decided to terminate the ongoing Concession Agreement and get the residual project work completed on EPC mode. Accordingly, an affidavit to this effect has been filed in the Hon’ble High Court of Jharkhand at Ranchi thereby requesting to permit the termination of Concession Agreement and get the residual project work completed on EPC mode. The case was heard on 25-07-2018 and next date of hearing has been given by the Hon’ble High Court as 09-08-2018.

*****

